THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI D. PURANDESWARI): (a) No, Sir.

(b) to (d) Do not arise.
Mahatma Gandhi International Hindi University, Wardha

550. SHRIBHARATSINH PRABHATSINH PARMAR
SHRI PARSHOTTAM KHODABHAI RUPALA:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) the corrective steps taken by the Ministry to improve reputation and efficiency of
Mahatma Gandhi International Hindi University; Wardha;

(b) the action taken by the Ministry on allegations of unlawful recruitment of employees in

this university;

(¢) whether the Ministry has conducted or is in the process of conducting any inquiry for
poor quality of various buildings of this university; and

(d) if so, what punitive action has been taken in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI D. PURANDESWARI): (a) The Mahatma Gandhi Antarrashtriya Hindi
Vishwavidyalaya (MGAHV), Wardha, is an autonomous body established under the Mahatma
Gandhi Antarrashtriya Hindi Vishwavidyalaya Act, 1996, and the University is governed by the
said Act and the Statutes and Ordinances made thereunder. As per the information received
from MGAHYV, Wardha, the University has recently added four new Schools and started new
courses. As a result the number of students enrolled in the University has gone up from 207
students in 2007-2008 to 656 students in 2011-2012.

(b) The University Grants Commission (UGC) had constituted a Committee to examine
the alleged irregularities committed by MGAHYV, Wardha, and in January, 2011, the minutes of
the meeting of the committee were sent to the Vice-Chancellor, MGAHV, Wardha, for taking
appropriate action. The said Committee had /nter-alia recommended that the University may not
fill up the teaching and non-teaching posts, which were sanctioned in earlier Plans and could not
be filed up during these plans and were treated as lapsed. The University was advised to
prepare a comprehensive proposal for requirement of their teaching and non-teaching staff
keeping in view the teacher-student ratio and teaching to non-teaching ratio prescribed by the
UGC.

(¢) The UGC has not conducted any inquiry relating to poor quality of various buildings of
MGAHV, Wardha. The University has informed that it has entrusted the construction work to four
Public Sector Undertakings (PSUs) viz. Central Public Works Department (CPWD),
Maharashtra State Electricity Board, Maharashtra Jeevan Pradhikaran, and Uttar Pradesh Samaj
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Kalyan Nigam, and these agencies/PSUs have their own internal vigilance mechanism for taking
corrective measures as and when required.

(d) Inview of (¢) above, the question does not arise.
Report on leakage of AIEEE question paper

+5651.  SHRIMOTILAL VORA:
SHRI SATYAVRAT CHATURVEDI:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether it is a fact that examination paper of All India Engineering Entrance
Examination (AIEEE) held on 1st May, 2011 was leaked out;

(b) whether it is also a fact that it was enquired into by the Central Board of Secondary
Education (CBSE);

(¢) if so, the date when Government had received the report of CBSE and the details
thereof; and

(d) the action taken by Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI D. PURANDESWARI): (a) Yes, Sir.

(b) A Committee of experts constituted by the Central Board of Secondary Education
(CBSE) has inquired into the matter.

(c) and (d) The Government have received the Inquiry Report from the Chairman, CBSE
on 4th November, 2011. The Committee is of the view that the leakage may have occurred at the
printing press. An FIR in the matter was lodged by CBSE and the U.P. Special Task Force has
since filed the charge sheet. The matter is sub judice. Based on the recommendation of the
Committee, the CBSE has debarred the Printing Press for award of any work.

Observations of CAG on appointment and promotion
of officers and staff in JNU

156562,  SHRIBALAVANT AL/ASBAL APTE:
SHRI ANIL MADHAV DAVE :

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether the Comptroller and Auditor General (CAG) has made any comments
regarding appointment and promotion of officers and staff in Jawaharlal Nehru University (JNU);

(b) if so, the details thereof and the action taken by the Government in this regard;

tOriginal notice of the question was received in Hindi.
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